IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:08-07-2022

Date

08.07.2022

. [47326/ |08.07.20 222526 B. S. - ESURT Order Dtd. at
2022 122 MOHANTY -0 2022-07-06 No-
22 25
)
WP (C) - COURT (Se
5 47327/ 108.07.20 15241/ P.K.MISHR c.o. o Order Dtd. at
2022 |22 ot e 2022-07-04 To—
T (Se
, [47328/ [08.07.20 ?gég;/ s. K. o ;gURT Order Dtd. at
2022 122 suaNJapEo (C 0 NO- 15022-07-04 No-
2022 25 )
T (Se
WP (C) - WRIT
47329/ (08.07.20 GENE Order Dtd. at
4 ons . oo 11542/ HRUSIKESH |Z, = 008-11-03 BRANC |°°_
2007 H-5
20)
B WP (C) - COURT wrrtT | S€
5 33320/ 0o:07-29 014932/ p. c. Das [c.0. 0. 2 [JE95F Dt BRANC |27
2022 OLD H-7
18)
- (Se
WP (C) — COURT
47331/ 08.07.20 Order Dtd. at
6 |s0ms " |2 13492/ R. R. DAS|C.0. NO. 2 |,0o8% “F0 - -
2022 OLD
18)
- (Se
. 47332/ [08.07.20 ?zégé/ s. K. - ESURg Order Dtd. at
2022 |22 BuANJADEO |© 0 N0+ 2 1h600_07-04 No-
2022 OLD
18)
T (Se
o |47333/ |08.07.20 ?gégé/ s. K. - ;gURg Order Dtd. at
2022 |22 puANJADED [©° 0 NO- 2 15000 07-04 No-
2022 OLD
18)
27'47334/ 08.07.20 WP (C)- |s. k. 0. |COURT [order Dtd. (se
2022 |22 15247/ [BEANJADEO (©° 0 INO. 2 [2022-07-04 at




10

11

12

13

14

15

16

17

18

19

20

21

2022 OLD No-

18)

WP (C) - CHIEF (Se

47335/ 108.07.20 JUSTI |Order Dtd. at

2022 |22 53259/ A.K. ROUT IC.0- |opig 12022-07-06 No-

COURT 18)

WP (C) - CHIEF (Se

47336/ 108.07.20 JUSTI |Order Dtd. at

2022 |22 égggl/ R. R. DAS [C.0. lopvs 12022-06-29 No-

COURT 18)

s

47337/ (08.07.20 ?gég}; I COURT |Order Dtd. ;te

2022 |22 : O INo. 9 |2022-07-06 No-
019

18)

WPC (OA (Se

47338/ (08.07.20 ) - o smmr o ESURg Order Dtd. at

2022 122 2947/2 [P O 123 12022-07-04 No-

015 18)

WP (C) - CHIEF (Se

47339/ 108.07.20 JUSTI |Order Dtd. at

2022 |22 ;éigl/ R. R. DAS1C.0. lopvs 12022-07-06 No-

COURT 18)

WP (C) - CHIEF (Se

47340/ 08.07.20 JUSTI |Order Dtd. at

2022 |22 ;8220/ R.R. DAS 1C.0. lopig 12022-07-04 No-

COURT 18)

WP (C) - CHIEF (Se

47341/ 08.07.20 JUSTI |Order Dtd. at

2022 |22 23233/ R. R. DAS [C.0. lopvs  12022-06-29 No-

COURT 18)

WP (C) - CHIEF (Se

47342/ 08.07.20 ] 707 [P k. . JUSTI |Order Dtd. at

2022 |22 ro5a] MALLICK O« lcE's  12022-07-04 No-

COURT 18)

WP (C) - CHIEF (Se

47343/ (08.07.20 [ 207 |p k. . JUSTI |Order Dtd. at

2022 122 cosal) arick O+ lcE's  12022-07-04 No-

COURT 18)

WD (C) - CHIEF (Se

47344/ 08.07.20 JUSTI |Order Dtd. at

2022 |22 28235/ R. R. DAS [C.0. lopvs  12022-06-29 No-

COURT 18)

WP (C) - CHIEF (Se

47345/ 108.07.20 15116/ P.K. c JUSTI |Order Dtd. at

2022 |22 ro5a ] MALLICK O« lcE's  12022-07-04 No-

COURT 18)

WP (C) - CHIEF (Se

47346/ (08.07.20 JUSTI |Order Dtd. at

2022 |22 pa354/ [R- R DASIC-O- leprs 12022-06-29 No-

COURT 18)

22 [47347/ [08.07.20 WP (C)- [R.R. DAS [C.O. |[COURT |order Dtd. [(Se




23

24

25

26

27

28

29

30

31

32

33

34

2022 |22 16002/ NO. 2 |2022-07-04 at
2022 OLD No-
18)
(Se
47348/ (08.07.20 ?i;gé/ f 2. Das EgURg Order Dtd. at
2022 22 - R © 2 12022-06-29 No-
2022 OLD
18)
(Se
47349/ (08.07.20 ?gégi/ R bas ESURg Order Dtd. at
2022 |22 <R 2 12022-07-04 No-
2022 OLD
18)
(Se
47350/ (08.07.20 ?E;gl/ S ESURg Order Dtd. at
2022 122 -K. © 2 12022-07-04 No-
2022 OLD
18)
WPC (OA (Se
47351/ (08.07.20 ) - DILIP ESURT Order Dtd. at
2022 |22 3103/2 |SAMAL 0T [2022-07-04 No-
015 18)
(Se
47352/ 108.07.20 ?gég;/ S.K.SINGH ESURT Order Dtd. at
2022 122 -K. © 12022-07-04 No-
2022 15
18)
_ (Se
47353/ 08.07.20 ?gégi/ s % sTHGH ESURT Order Dtd. at
2022 |22 K. © 12022-07-04 No-
2022 15
18)
(Se
47354/ (08.07.20 ?gégé/ I ;gURT Order Dtd. at
2022 122 -K. © 12022-07-04 No-
2022 15
18)
WP (C) - (Se
47355/ (08.07.20 17 207 Is. &. COURT |Order Dtd. at
2022 |22 SINGH NO. 1 12022-07-06 No-
2021
18)
WP (C) - (Se
47356/ (08.07.20 [70 0" | SUNDARA COURT |Order Dtd. at
2022 122 y NO. 1 [2022-07-06 No-
2017
18)
(Se
WP (C) — COURT
47357/ (08.07.20 Order Dtd. at
2022 ho 779/20 |B.K.LENKA NO. 2 | 0o 07-05 No-
21 OLD
18)
WD (C) - CHIEF (Se
47358/ 108.07.20 5733/2 |R.DAS JUSTI |Order Dtd. at
2022 |22 ole : CE'S |2022-07-06 No-
COURT 18)
WP (C) - CHIEF (Se
47359/ (08.07.20 JUSTI |Order Dtd. at
2022 |22 23226/ R.R. DAS CE'S 2022-07-04 No-
COURT 18)




35

36

37

38

39

40

41

42

43

44

ao. CHIEF MISC. |(Se
47360/ (08.07.20 |2 IS X . JUSTI |Order Dtd. APPEA |at
2022 |22 > PARIDA O~ lcE's  2022-07-06 L No-
COURT SEC. |9)
(Se
47361/ |08.07.20 ZS§§81 H. K. . COURT |Order Dtd. CONTE |at
2022 |22 5 BHOL ‘O No. 3 |2022-07-06 MPT  |No-
4)
WRIT
BRANC (Se
47362/ 08.07.20|"F(C)~ 1o 1 MIsHR COURT |Order Dtd. H at
2022 |22 14647/ 1, €0 no. 5 |2022-07-06 (DIVI  No-
2022 . STON  |106
BENCH |)
-1)
(Se
47363/ |08.07.20 ?Eifé; P.K. . COURT |Order Dtd. ;z_
2022 |22 203, | MALLICK NO. 5 |2022-07-04 Lo
)
(Se
ABLAPL
47364/ (08.07.20 |- BINDU COURT | der Dtd. at
2022 |22 6428/ SRGAR C.0. INO. 9 |5 022-07-05 No-
SWAIN OLD 106
022
)
(Se
47365/ |08.07.20|"ELC)~ COURT |5 rder Dtd. at
029 log 12759/ R R DAS  [C.0. [NO. 2 | 00" 7 " No-
2022 OLD 106
)
WRIT
BRANC (Se
47366/ 08.07.20|"F (S~ 1o 1 MIsHR COURT |Order Dtd. H at
2022 |22 14648/ 1, €9 lNo. 5 |2022-07-06 (DIVI No-
2022 . STON  |106
BENCH |)
-1)
(Se
WP (C) - at
47367/ |08.07.20 COURT |Order Dtd.
16008/ R.R. DAS |[C. No-
2022 |22 2022 NO. 5 [2022-07-04 Lo
)
(Se
WP (C) - at
47368/ 108.07.20 COURT |Order Dtd.
15995/ |S K SINGH [C. No-
2022 |22 2035 NO. 5 [2022-07-04 Lo
)
WRIT
WP (C) - BRANC éie
47369/ 08.07.20| ],/ 0" |P.L.MISHR | COURT |Order Dtd. H e
2022 |22 A O No. 5 |2022-07-06 (DIVI
2022 sron 106

BENCH




[

45

46

47

48

49

50

51

52

53

-1)
(Se
CHIEF
CONTC- at
47370/ 08.07.20 JUSTI |Order Dtd.
2022 |22 $126/2 13- BARIK [C-0- lcpvs  12022-07-06 o
COURT :
WP (C) - CHIEE a(nfe
47371/ |08.07.20 12906, P K c JUSTI |Order Dtd. No-
2022 |22 Se7987 monanTY O lcE's  12022-07-06 e
COURT :
(Se
ABLAPL
47372/ 108.07.20 |- M. R. . ESURg Order Dtd. ;z_
2022 |22 6428/2 |BARIK : -~ 2 12022-07-05
OLD 106
022
)
WRIT
BRANC (Se
47373/ 108.07.20|"F ()~ o 1 MIsHR COURT |Order Dtd. i at
2022 |22 14651/ 15 €9 Ino. 5 |2022-07-06 (DIVI o~
2022 : SION |106
BENCH |)
-1)
(Se
WP (C) - at
47374/ 08.07.20 COURT |Order Dtd.
15684/ [R. R. DAS [C. No-
2022 |22 Soos NO. 5 12022-06-29 e
)
WRIT
BRANC (Se
47375/ (08.07.20 ggég}; M.N. . COURT |Order Dtd. ?DIVI ;2_
2022 |22 0l MOHANTY NO. 3 12022-07-06 soor a1
BENCH |)
)
WRIT
WP (C) - CHIEE gRANC ;ie
47376/ 08.07.20 [g- )" R.K.MOHAP | JUSTI |Order Dtd. DIV [No-
2022 |22 ATRA O+ lcE's  |2022-07-06
019 Coin SION |107
BENCH |)
)
WP (C) - CHIEE gie
47377/ 108.07.20 JUSTI |Order Dtd.
2022 |22 28225/ R. R DASIC.0- lopvg 12022-06-29 T87
COURT )
(Se
WP (C) - at
47378/ 108.07.20 COURT |Order Dtd.
23398/ A.K.JATI |[C. No-
2022 |22 coil NO. 3 [2022-07-06 e




54

55

56

57

58

59

60

61

62

63

(Se
WP (C) - at
47379/ |08.07.20 COURT |Order Dtd.
15536/ |R. R. DAS [C. No-
2022 |22 2075 NO. 3 |2022-06-29 e
)
WP (C) - COURT wriT | (5
47380/ 108.07.20 4344/2 |A K NAYAK |C. NO. Order Dtd. BRANC at
2022 |22 2019-07-06 No-
003 22 H-6
24)
WRIT
BRANC (Se
47381/ 108.07.20 L€~ g R, COURT |5 der Dtd. H at
2022 |22 13279/ lppTra C-0- MO 1r022-07-06 (DIVI o~
2022 23 STON |116
BENCH |)
-2)
(Se
47382/ |08.07.20 "L ()~ COURT |5 der Dtd. at
ons ! |oa 13890/ [R. R. DAS [c.0. [NO. o206 o No-
2022 23 116
)
(Se
47383/ |08.07.20 5?%02 P.C.ACHAR |, ESURT Order Dtd. ;z_
2022 |22 ) YA o~ 2022-07-05 e
)
(Se
ABLAPL
47384/ [08.07.20 |- M.R. . ESURg Order Dtd. ;z_
2022 |22 6476/2 |SAHOO : : 2022-07-05
OLD 116
022
)
(Se
47385/ |08.07.20|"E(C)~ COURT |5 der Dtd. at
022 |2 13891/ [R. R. DAS [C.0. [NO. o [o¢5T “FO. No-
2022 OLD 116
)
(Se
47386/ 108.07.20 "2{C) " o 1 MIsHR COURT |5 der Dtd. at
2022 |22 16445/ 15 €.0. NO- 3 15622-07-05 No~
2022 OLD 116
)
(Se
WP (C) - at
47387/ 108.07.20 COURT |Order Dtd.
11589/ [U P BAG |[C. No-
2022 |22 Sons NO. 3 |2022-07-06 oy
)
(Se
ABLAPL
47388/ (08.07.20 |- M.R. c o, o FE lorder prd. e
2022 |22 6431/2 |SAHOO : : 2022-07-05
OLD 116
022
)
|64 [47389/ [08.07.20 [WP(C)- |S.K.MOHAN [C.O. |[COURT [Order Dtd. (Se




65

66

67

68

69

70

71

72

73

74

2022 |22 15338/ |TY NO.  |2022-07-06 at
2022 22 No-
116
)
(Se
47390/ |08.07.20 "E(C)- COURT |5 der Dtd. at
SSbotadll ke 14683/ [R. K. DAS [C.0. [NO.  [JT05T DLO- No-
2022 22 116
)
(Se
ABLAPL
47391/ 08.07.20 |- M.R. o, RRT Jorder prd. o
2022 |22 6403/2 |SAHOO : -~ 2 12022-07-05
OLD 116
022
)
(Se
47392/ |08.07.20|"E(C)~ COURT | der Dtd. at
reaa o2 14683/ [R. R. DAS [C.0. NO. 9 [579°F PO No-
2022 OLD 116
)
(Se
ABLAPL
47393/ |08.07.20 |- M.R. . ESURg Order Dtd. ;Z_
2022 122 6404/2 |SAHOO : -2 12022-07-05
OLD 116
022
)
(Se
47394/ |08.07.20|"E(C)~ COURT | der Dtd. at
rena o 13868/ [R. R. DAS C.0. NO. 9 [570°F DO No-
2022 OLD 116
)
(Se
WP (C) - COURT at
§g§25/ g§‘07‘20 14571/ |[K.C.SAMAL [C.0. |NO. SSSEEOSEgé No-
2022 22 116
)
S~ CHIEF ;ie
47396/ (08.07.20 |77 ©)° R K . JUSTI |Order Dtd. o
2022 122 2os5"/ wmmasror (*%" cE's  [2022-07-06 e
COURT )
(Se
47397/ |08.07.20 o2l |3 . o, k¥t Jorder prd. o
2022 |22 i NAYAK e 2022-07-06 e
)
(Se
47398/ |08.07.20|"E(C)~ COURT |5rder Dtd. at
2022 ho 13910/ |R. R. DAS [C. NO. 2022-06-29 No-
2022 25 116
)
47399/ |08.07.20 PBLAPL MANOJ COURT |Order Dtd. (se
2022 |22 - KUMAR C-0- No. 1 12022-07-06 at
4554 /2 |[MALLICK : No-




75

76

77

78

79

80

81

82

83

84

85

86

021 116
)
CONTC- (5e
47400/ 108.07.20 COURT |Order Dtd. CONTE |at
2022 |22 2591/2 A K PANDA (C.0- o "¢ |2022-07-06 MPT  |No-
022
1)
ABLAPL (Se
47401/ [08.07.20 |- ;ﬁﬂigSH - COURT |Order Dtd. at
2022 22 4389/2 O INo. 1 |2022-07-06 No-
MAHANTY

021 1)
WP (C) - COURT (se

47402/ 108.07.20 1746/2 M N c NO Order Dtd. at
2022 |22 MOHANTY : © 12022-07-06 No-
022 24 .
WP (C) - CHIEF (Se

47403/ |08.07.20 JUSTI |Order Dtd. at
2022 |22 ;gi§6/ JSAHOO  [C.0- Hepis 12022-07-06 No-
COURT 1)
WP (C) - CHIEF (Se

47404/ 08.07.20 JUSTI |Order Dtd. at
2022 |22 ;8229/ R R.DASIC.0- lopvg  12022-06-29 No-
COURT 1)
ABLAPL (Se

47405/ |08.07.20 |- R.K. . COURT |Order Dtd. at
2022 |22 4364/2 [BARIK O INo. 1 12022-07-06 No-
021 1)
WP (C) - CHIEF (Se

47406/ (08.07.20 JUSTI |Order Dtd. at
2022 |22 ;gié6/ B.SINGE 1C.0. lopvg  12022-07-06 No-
COURT 1)
WP (C) - CHIEF (Se

47407/ (08.07.20 JUSTI |Order Dtd. at
2022 |22 28222/ R. K. DASIC.0- lopvg  12022-06-29 No-
COURT 1)
WP (C) - CHIEF (Se

47408/ |08.07.20 JUSTI |Order Dtd. at
2022 |22 23222/ R. R. DASC.0- lnpvg 12022-06-29 No-
COURT 1)
ABLAPL (Se

47409/ 108.07.20 |- COURT |Order Dtd. at
2022 |22 433372 (G- SBHOO C.0-ly5 "1 12022-07-06 No-
021 1)
WP (C) - CHIEF (Se

47410/ 108.07.20 JUSTI |Order Dtd. at
2022 |22 ;gfg6/ PR JENA C.0. epvs 12022-07-06 No-
COURT 1)
WP (C) - CHIEF (Se

47411/ 108.07.20 JUSTI |Order Dtd. at
2022 |22 19538/ [R. R DAS[CO- leprs 12022-06-29 No-
COURT 1)
187 [47412/ [08.07.20 WP (C)- [R. R. DAS [C.O. |[CHIEF |order Dtd. [(Se




88

89

90

91

92

93

94

95

96

97

98

99

2022 |22 13902/ JUSTI |2022-06-29 at
2022 CE'S No-
COURT 1)
ABLAPL (Se
47413/ [08.07.20 |- EéiHUDANA ;gURT Order Dtd. at
2022 |22 1449/2 |00 e e 2022-07-06 No-
020 1)
WP (C) - CHIEF (e
47414/ 108.07.20 JUSTI |Order Dtd. at
2022 |22 ;8?;3/ C.RANA CE'S |2022-07-06 No-
COURT 1)
WP (C) - COURT (se
47415/ 108.07.20 15446/ G. C. NO. 2 Order Dtd. at
2022 |22 205y [BARIK oo 2 2022-07-04 Tf—
WP (C) - (Se
47416/ 08.07.20 Jc )7 M. R. COURT |Order Dtd. at
2022 |22 SAHOO NO. 6 |2022-07-06 No-
2022
1)
WP (C) - COURT (e
47417/ 108.07.20 15587/ DEBENDRA NO. 2 Order Dtd. at
2022 |22 2ons'’ [BEHERA oo 2 2022-07-04 Tf—
_ (Se
47418/ 08.07.20 gg;f;o I ESURT Order Dtd. at
2022 |22 : © |2022-07-06 No-
03 24
1)
WP (C) - wriT | (5
47419/ (08.07.20 72 (07 R k. COURT |Order Dtd. e |2t
2022 |22 BARIK NO. 6 |2022-07-06 No-
2022 H-6
16)
(Se
47420/ 08.07.20 ?g{g;/ s mout EgURT Order Dtd. at
2022 |22 : © |2022-07-05 No-
2022 22
16)
_ (Se
47421/ (08.07.20 ?fégz/ K.N. ;gURT Order Dtd. at
2022 |22 SAHOO © 12022-07-06 No-
2022 24
16)
47422/ |08.07.20|"E(C)~ COURT |Order Dtd gie
2022 |22 24677/ |S.K.SINGH NO. 1 |2022-07-06 No-
2021
16)
WP (C) - |[RABINDRA COURT (Se
47423/ 108.07.20 Order Dtd. at
2022 |22 12430/ |KUMAR NO- 15 022-07-06 No-
2022 PATNAIK 22 16)
(Se
47424/ 08.07.20 ?f;g;/ S ;gURT Order Dtd. at
2022 |22 Do Da |2022-07-06 No-

16)




WP (C) -

COURT

(Se

47425/ 108.07.20 J.K. Order Dtd. at

2022 |22 14561/ homanty (€0 MO 15022-07-06 No-
2022 22

16)

(Se

47426/ 108.07.20 ?157(8)7/ GS c ESURT Order Dtd. at

2022 |22 MOHANTY : : 2022-07-06 No-
2022 24

16)

(Se

47427/ 108.07.20 ?f;gg/ Gs . ESURT Order Dtd. at

2022 |22 MOHANTY : : 2022-07-06 No-
2022 24

16)

(Se

47428/ (08.07.20 ?Eég;/ op. Bag lo ESURT Order Dtd. at

2022 |22 E : : 2022-07-06 No-
2022 22

16)

BLAPL- COURT (se

47429/ |08.07.20 3/, |B.E. . o Order Dtd. at

2022 |22 MALLICK . : 2022-07-06 No-
022 25

16)

WP (C) - COURT (se

47430/ 108.07.20 15931/ BANABIHAR c NO Order Dtd. at

2022 |22 I RAY : : 2022-07-06 No-
2022 22

16)

(Se

WP (C) - COURT

47431/ [08.07.20 Order Dtd. at

0022 |2z 6852/2 |S K NAYAK |C.0. |NO. 5029-07-06 Noo
004 24

16)

_ (Se

47432/ (08.07.20 ?gégé/ s. ;gURT Order Dtd. at

2022 |22 MOHARANA : 2022-07-06 No-
2022 22

16)

(Se

47433/ 108.07.20 ?gégé/ b sanu o ;gURT Order Dtd. at

2022 |22 : : : 2022-07-06 No-
2022 22

16)

_ (Se

47434/ (08.07.20 ?gigi/ r s o ;gURT Order Dtd. at

2022 |22 : : : 2022-07-06 No-
2022 22

16)

WP (C) - COURT (se

47435/ 108.07.20 16412/ R.C. c NO Order Dtd. at

2022 |22 MALLICK : : 2022-07-06 No-
2022 22

16)

(Se

47436/ 108.07.20 quili?Z/ A k. routllc ESURT Order Dtd. at

2022 |22 R : : 2022-07-06 No-
2022 22

16)

47437/ 08.07.20 “BFAPL b ¢ voman COURT | der Dtd. CRIML | (Se

2022 |22 - TY C.0. NO. 9 |00 07-06 NAL at

6537/2 OLD MISC- |No-




[ 022 3 14)
T (Se
11 47438/ [08.07.20 ng?go D GENE Order Dtd. at
3 2022 22 s MOHAPATRA [RAT 2022-06-22 No-
14)
__' ABLAPL CRIMI |(Se
COURT
11 /47439/ |08.07.20 |- H.K.PATRA lc.o. Ino. o Order Dtd. NAL at
4 2022 |22 6490/2 oib 2022-07-05 MISC- |No-
022 1 1)
[ ABLAPL (Se
11 47440/ [08.07.20 |- r roas  lc.o EgURg Order Dtd. at
5 2022 22 6456/2 | 7 " lomn 2022-07-05 No-
022 1)
[ ABLAPL CRIMI |(Se
11 (47441/ 108.07.20 |- T rooas  lo.o ESURE Order Dtd. NAT at
6 (2022 |22 6459/2 | "7 = lons 2022-07-05 MISC- |No-
022 1 1)
ABLAPL COURT CRIMI |(Se
11 47442/ 108.07.20 - 4 K.BHoL lc.0. INo. o |order Dtd. NAL at
7 2022 |22 6477/2 [0 o 2022-07-05 MISC- |No-
022 1 1)
[ ABLAPL (se
11 147443/ |08.07.20 |- BALARAM | ESURg Order Dtd. at
8 (2022 22 6546/2 |SINGH O : 2022-07-06 No-
OLD
022 1)
[ ARLAPL (se
11 (47444/ 108.07.20 - o DASH c o EgURg Order Dtd. at
9 [2022 |22 6489/2 |°° " lois 2022-07-05 No-
022 1)
[ ABLAPL (se
COURT
12 47445/ 108.07.20 |- Order Dtd. at
0 2022 |22 6600/2 |7 FRADHANIC-O- WO 9 19022-07-06 No-
022 1)
ABLAPL COURT CRIMI |(Se
12 147446/ 108.07.20 - o DASH co. o, g [order Drd. NAL at
1 2022 |22 6496/2 |°° " lois 2022-07-05 MISC- |No-
022 1 1)
[ ABLAPL (se
12 147447/ 108.07.20 |- D.P.MISHR c.0 ESURg Order Dtd. at
2 12022 |22 6483/2 A o 2022-07-05 No-
022 1)
[ ARLAPL (se
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COURT )
RPFAM- COURT FIRST (Se
47576/ 08.07.20 77200 R. K. o Order Dtd. ooy (at
2022 |22 SAHOO © 12022-07-06 No-
1 25 L
1)
_ (Se
47577/ 108.07.20 sgsggl T % NAyAK ;gURT Order Dtd. at
2022 |22 © 12022-07-06 No-
3 16
1)
CMP- (Se
47578/ 08.07.20 COURT |Order Dtd. at
2022 |22 491/20 M. NAYAK NO. 9 |2022-06-30 No-
22
1)
CMP- (Se
47579/ 08.07.20 [ 17 . COURT |Order Dtd. at
2022 |22 i BEHURIA NO. 1 |2022-07-06 No-
1)
CMP- COURT wriT | (5
47580/ 108.07.20 430/20 M. R. NO Order Dtd. BRANC at
2022 |22 BARTK © 12022-07-07 No-
22 24 H-3
14)
cMP- COURT wriT | (5
47581/ |08.07.20 7,7 . K. o Order Dtd. e [at
2022 |22 RATH © |2022-07-06 No-
22 22 H-3
14)
(Se
47582/ (08.07.20 igsggl S b xam ;gURT Order Dtd. at
2022 |22 : o0 [2022-07-06 No-

14)




CMP-

COURT

(Se

47583/ 108.07.20 M. R. Order Dtd. at
2022 |22 538/20 IpasH €-0- MO 15022-07-07 No-
22 24
14)
CMP- COURT (se
47584/ |08.07.20 | g, o [B-R.SENAP |, o Order Dtd. at
2022 22 ATT : : 2022-07-07 No-
22 24
14)
CMP- COURT (Se
47585/ 108.07.20 595,20 LOKANATH c NO Order Dtd. at
2022 |22 SAHOO : : 2022-07-06 No-
22 24
14)
(Se
47586/ (08.07.20 igsggl s xar o ESURT Order Dtd. at
2022 22 : . 2022-07-06 No-
3 16
14)
(Se
47587/ (08.07.20 ?gégé/ A. K. . ESURT Order Dtd. at
2022 |22 BEHERA : : 2022-06-29 No-
2022 24
14)
_ (Se
47588/ (08.07.20 ?Eégé/ A. P. . ESURT Order Dtd. at
2022 22 SAHOO : . 2022-07-07 No-
2022 24
14)
(Se
47589/ (08.07.20 ?gégg/ P. K. . ESURT Order Dtd. at
2022 |22 PATRT : : 2022-07-07 No-
2022 24
14)
WP (C) - |PRASANT COURT (Se
47590/ 108.07.20 Order Dtd. at
2022 |22 16262/ |KUMAR C.0. INO. 2022-07-07 No-
2022  |PATRI 24
14)
STREV- COURT (se
47591/ (08.07.20 [,5 00 | L e o o Order Dtd. at
2022 |22 : : 2022-07-06 No-
3 16
14)
RPFAM- COURT (se
47592/ 108.07.20 229/20 BALARAM c NO Order Dtd. at
2022 |22 SINGH : : 2022-07-07 No-
17 24
14)
STREV- COURT (se
47593/ (08.07.20 750 0 | 0 o o Order Dtd. at
2022 |22 : : 2022-07-06 No-
3 16
14)
(Se
47594/ (08.07.20 izsggl 3 b rar I ;gURT Order Dtd. at
2022 22 : : 2022-07-06 No-
3 16
14)
147595/ [08.07.20 PPPAFL R k. c o, oUFE lorder pra. {8e
2022 22 6530/ [BARIK oLp | [2022-07-06 e




[ 022 | 14)
- WP (C) - |[BRAJA COURT (Se
27 47596/ 08.07.20 Order Dtd. at
0 2022 |22 16342/ MOHAN NO. 9 15022-07-06 No-
2022 SARANGI OLD 14)
N WP (C) - |[BRAJA COURT (Se
27 147597/ |08.07.20 Order Dtd. at
1 2022 |22 16339/ IMOHAN NO. 2022-07-06 No-
2022  |SARANGT 24 12)
__' (Se
ITA- CIVIL
27147598/ |08.07.20 DR Order Dtd. at
2 2022 |22 149720 T K NAYAK (J)  |2022-07-06 REVIS Iyo-
18 TON
1)
- WP (C) - [BRAJA (e
27 147599/ |08.07.20 DR Order Dtd. at
3 2022 |22 16331/ MOHAN (J) 2022-07-06 No-
2022  |SARANGI 1‘;
- A CHIEF (Se
27 147600/ [08.07.20 JUSTT |Order Dtd. M.J.C |at
4 |2022 |22 ;17/20 G C BARIK CE'S |2022-07-06 No-
COURT 1)
_' CHIEF (se
27 147601/ |08.07.20|VE(C)~ [BRAJA JUSTI |Order Dtd. at
16330/ |[MOHAN
5 2022 |22 2022 |SARANGI CE'S |2022-07-06 No-
COURT 1)
- CHIEF (se
27 147602/ |08.07.20|"E(C)~ [BRAJA JUSTT |Order Dtd. at
16328/ |[MOHAN
6 2022 |22 2022 |SARANGI CE'S |2022-07-06 No-
COURT 1)
_' B CHIEF (se
27 147603/ |08.07.20|VE(C)~ [BRAJA JUSTI |Order Dtd. at
16327/ |[MOHAN
7 12022 |22 200s | |SaRANGT CE'S |2022-07-06 No-
COURT 1)
27 147604/ 08.07.20 " (C)~ COURT |Order Dtd ;ie
8 2022 |22 5169/2 |P NAYAK NO. 9 |2022-07-04 No-
012
1)
H WP (C) - BRAJA (Se
27 147605/ |08.07.20 COURT |Order Dtd. at
9 2022 |22 16325/ MOHAN NO. 9 |2022-07-06 No-
2022  |SARANGT : l;’
28 147606/ (08.07.20"F(C)~ COURT |Order Dtd gie
0 2022 |22 5169/2 |CR SWAIN NO. 9 |2022-07-04 No-
012
1)
N WP (C) - BRAJA (Se
28 47607/ |08.07.20 COURT |Order Dtd. at
1 2022 |22 16324/ MOHAN NO. 9 |2022-07-06 No-
2022  |SARANGT : l;’
28 47608/ [08.07.20 WP (C)- [BRAJA COURT |Order Dtd. (se
2 2022 |22 16323/ |MOHAN NO. 9 |2022-07-06 at




2022  |SARANGI No-
1)
N WP (C) - BRAJA (Se
28 147609/ |08.07.20 COURT |Order Dtd. at
3 2022 22 16322/ |MOHAN C-0- No. 9 12022-07-06 No-
2022  |SARANGI : b
T W (C) - CHIEF (se
28 147610/ (08.07.20 JUSTTI |Order Dtd. at
4 2022 |22 23156/ B MOHANTY C-O- legprs  12022-07-06 No-
COURT 1)
__” CHIEF (se
28 147611/ |08.07.20|"E(C)~ [BRAJA JUSTI |Order Dtd. at
16321/ MOHAN C.
5 2022 |22 2029 |SARANGI CE'S |2022-07-06 No-
COURT 1)
__' CHIEF (se
28 147612/ |08.07.20|E(C)~ [BRAJA JUSTI |Order Dtd. at
16318/ |MOHAN C.
6 12022 |22 2020 |SARANGI CE'S |2022-07-06 No-
COURT 1)
B WP (C) - [BRAJA COURT (se
28 147613/ [08.07.20 Order Dtd. at
7 |2022 |22 16313/ MOHAN C.0. INO. 2022-07-06 No-
2022  |SARANGIT 24 b
N WP (C) - M COURT (Se
28 147614/ |08.07.20 Order Dtd. at
" rosa oo 20697/ BASANTHAR |C.O0. |NO. 0990706 .
2013 A 16 b
- WPC (OA on (Se
28 147615/ (08.07.20) - DILLIP . COURT |Order Dtd. anc |2t
9 12022 |22 2501/2 |SAMAL Y+ N0, 9 [2022-07-06 No-
h
015 1)
__' WPC (OA (se
29 47616/ [08.07.20/C) - M/S LK. | COURT |Order Dtd. at
0 12022 |22 3010/2 RATH Y+ No. 9 [2022-07-07 No-
015 1)
2947617/ (08.07.20 JUSTTI |Order Dtd. M.J.C lat
1 2022 |22 126/20 R K BARIK IC.0. lopvg 12022-07-06 No-
COURT 1)
__' ABLAPL (se
29 47618/ 08.07.20 |- éﬁiigl . COURT |Order Dtd. at
2 2022 |22 4573/2 ‘2 INo. 1 [2022-07-07 No-
PAUL
021 1)
__” WPC (OA (Se
29147619/ |08.07.20/|C) - M/S P.K. c COURT |Order Dtd. at
3 2022 |22 3009/2 [RATH Y+ N0, 9 |2022-07-07 No-
015 1)
__' (Se
TTA- CIVIL
29147620/ (08.07.20 DR Order Dtd. at
4 |o022 ho 147/20 |T K NAYAK |[C. () 2022-07-06 REVIS |0
18 TON
1)
29 [47621/ [08.07.20 WP (C)- N. C. (C.0. [COURT |order Dtd. WRIT |(Se




”

12022

22 12975/ |SINHA NO. 1 |2022-07-28 BRANC |at
2022 H No-
(DIVI (113
SION )
BENCH
-2)
(Se
47622/ |08.07.20 ?géf;g S. N. COURT |Order Dtd. ;z_
2022 |22 > JENA NO. 1 |2022-07-06 e
)
TTA- CHIEF a(ns:e
47623/ 108.07.20 JUSTI |Order Dtd.
2022 |22 128/20 T K NAYAK CE'S |2022-06-30 T§3
COURT )
(Se
ABLAPL
47624/ 08.07.20 |- SESHADEV FOURT lorder ptd. o
2022 |22 4221/2 BISWAL : 2022-07-07
25 113
022
)
_— CHIEF ;ie
47625/ |08.07.20 JUSTI |Order Dtd.
2022 |22 1;8/20 T K NAYRK CE'S |2022-06-30 iy
COURT )
ABLAPL ;ie
47626/ |08.07.20 |- R. K. COURT |Order Dtd. e
2022 |22 4549/2 MALLICK NO. 1 |2022-07-06
113
021
)
ABLAPL a<tS:e
47627/ |08.07.20 |- BALARAM COURT |Order Dtd. e
2022 |22 4584/2 |SINGH NO. 1 |2022-07-07
113
021
)
(Se
47628/ 108.07.20 "2{C) " 5k MIsHR COURT |5 der Dtd. at
2022 |22 16091/ |, NO. 2022-07-07 No-
2022 22 113
)
(Se
47629/ 08.07.20|VE(C)~ [BIJAYA COURT |5 der Dtd. at
05s . los 16383/ |KUMAR NO. oo ooy No-
2022  |BEHERA 1 22 113
)
WP (C) - COURT wriT | (5
47630/ 108.07.20 16400/ BALARAM NO Order Dtd. BRANC at
2022 |22 20y | |STNGH > 2022-07-07 o T?—
47631/ [08.07.20 [Wp(C) - COURT |Order Dtd. (Se
2022 |22 16538, (& K NATH NO.  |2022-07-07 at




T 2022 22 No-
1)
N WP (C) - COURT (se
3047632/ 108.07.20 16498/ |J P KAR c NO Order Dtd. at
6 (2022 22 : . 2022-07-07 No-
2022 22
1)
T ABLAPL (se
30 47633/ (08.07.20 |- 5 Das . COURT |Order Dtd. at
7 2022 |22 4581/2 [°° 2+ INo. 1 |2022-07-07 No-
021 1)
N WP (C) - COURT wriT | (5
3047634/ 108.07.20 16546/ IMADAN DAS |C. NO. Order Dtd. BRANC at
8 [2022 |22 2022-07-07 No-
2022 22 H-3
13)
[ ABLAPL (se
30 47635/ |08.07.20 |- iﬁﬂgg . ESURg Order Dtd. at
9 |2022 22 5054/2 : : 2022-07-07 No-
020 MOHANTY OLD 1)
__“ ABLAPL (se
3147636/ (08.07.20 |- B. N. . EgURT Order Dtd. at
0 [2022 |22 6774/2 |SATAPATHY |~ A 2022-07-07 No-
020 13)
__' B (se
31 47637/ |08.07.20 ?g;gé/ 5 samoo o ESURT Order Dtd. at
1 2022 |22 : . 2022-07-07 No-
2022 22
13)
_' (Se
3147638/ (08.07.20 ?Eégg/ R K samoo lo ESURT Order Dtd. at
2 12022 |22 : : 2022-07-07 No-
2022 22
13)
- WP (C) - COURT (se
31 147639/ (08.07.20 5375/ P.K.MISHR c NO Order Dtd. at
3 2022 |22 A : : 2022-07-07 No-
013 22
13)
_' (Se
31 147640/ (08.07.20 ngég)/z S . DASH c ESURT Order Dtd. at
4 2022 22 : : : 2022-07-06 No-
012 22
13)
__' (se
3147641/ |08.07.20 gﬁégi/ B. K. . ;8URT Order Dtd. at
5 2022 22 LENKA : : 2022-07-06 No-
2012 22
13)
__” (se
WP (C) - COURT
3147642/ 108.07.20 Order Dtd. at
e rozs | 2 22253/ |S MOHANTY [C.O. |NO. 2099 07-0% oo
2012 22
13)
B WP (C) - COURT (Se
3147643/ (08.07.20 |5 oo |TAPAN . o Order Dtd. at
7 2022 |22 SWAIN : : 2022-07-06 No-
013 21
13)
131 [47644/ [08.07.20 WP (C)- [cHITTA  [c.O0. |[COURT [order Dtd. [(Se




12022

22 5910/2 |[RANJAN NO. 2022-07-06 at
013 SWAIN 21 No-
13)
(Se
WP (C) -
47645/ 108.07.20 Order Dtd. at
2022 |22 19865/ |A K PANDA |C.0. CH 2022-07-06 No-
2012
13)
(Se
WP (C) - |RADHA
e 0720 57 O o, ot -
008 NAYAK
13)
(Se
47647/ (08.07.20 ¥§§§}2 B. . - Order Dtd. at
2022 22 MOHAPATRA |~ ° 2022-07-06 No-
012
13)
_ (Se
47648/ (08.07.20 ?gégg/ K. P. - - Order Dtd. at
2022 |22 BEHERA : 2022-07-06 No-
2012
13)
WP (C) - (Se
47649/ 08.07.20 |11 ~)" |ABINASH |, COURT |Order Dtd. at
2022 22 SUNDARAY |~°°° |NO. 9 |2022-07-06 No-
2012
13)
WP (C) - (Se
47650/ |08.07.20 |/ =" D. D. . COURT |Order Dtd. at
2022 |22 MOHANTY 2+ N0, 9 |2022-07-06 No-
2012
13)
(Se
47651/ (08.07.20 ?géiz/ o cooas | ;gURg Order Dtd. at
2022 |22 . . 2022-07-06 No-
2019 OLD
13)
P (C) - CHIEF (Se
47652/ (08.07.20 )42, [B. K. . JUSTI |Order Dtd. at
2022 |22 So1s | |LENKA ‘Y- lcE's  |2022-07-05 No-
COURT 13)
B (C) CHIEF (Se
47653/ 108.07.20 20434/ BASUDEV c JUSTI |Order Dtd. at
2022 |22 So1a | [BARIK ‘9 lcE's  |2022-07-05 No-
COURT 13)
WP (C) - |DURGA COURT (se
47654/ (08.07.20 Order Dtd. at
5022 ho 16448/ |PRASAD C. NO. 3 |05 07-06 No-
2022  |PATTNAIK OLD e
(Se
47655/ (08.07.20 ?ﬁégé/ P. K. . ESURg Order Dtd. at
2022 22 ROUT : . 2022-07-05 No-
2012 OLD
13)
WP (C) - COURT wriT | ‘S€
33526/ g2'07'20 16715/ |B.K.PANDA C.O. [NO. 3 ggg;foSEg§ BRANC ;z_
2022 OLD H-7

48)




WP (C) -

COURT

(Se

47657/ 08.07.20 R. C. Order Dtd. at
2022 |22 16627/ hprrrex (€0 MO+ 15022-07-07 No-
2022 25
48)
(Se
47658/ (08.07.20 ?g;fg/ M N - ;gURT Order Dtd. at
2022 |22 MOHANTY : : 2022-07-06 No-
2011 25
48)
ARBA- COURT (Se
47659/ 108.07.20 42/201 J. K. c NO Order Dtd. at
2022 |22 NATK : : 2022-07-07 No-
2 25
48)
(Se
47660/ (08.07.20 ?gég;/ « samoo o ESURT Order Dtd. at
2022 |22 : : 2022-07-06 No-
2012 25
48)
(Se
WP (C) - COURT
47661/ 08.07.20 Order Dtd. at
2025 |os 64/201 |S BUDGATA [C.0. [NO. S o2e 0706 -
3 25
48)
ABLAPL (Se
47662/ (08.07.20 |- B K . ESURg Order Dtd. at
2022 |22 6315/2 |PATRA" O oip | [2022-07-06 No-
022 48)
(Se
WP (C) - COURT
47663/ (08.07.20 Order Dtd. at
2035 |z 3203/2 |S.K.SAHOO [C.0. |NO. 0290708 e
022 25
48)
WP (C) - COURT wriT | (5
47664/ 108.07.20 24524/ R. K. c NO Order Dtd. BRANC at
2022 |22 MOHAPATRA |~ : 2022-07-07 No-
2013 25 H-1
30)
(Se
47665/ 08.07.20 ?gégé/ s maey o EgURT Order Dtd. at
2022 |22 : : : 2022-07-07 No-
2022 25
30)
_ (Se
47666/ (08.07.20 §§é§>2 H. K. - DR Order Dtd. at
2022 |22 PANDA : (J) 2022-07-07 No-
022
30)
(Se
WP (C) -
47667/ 08.07.20 DR Order Dtd. at
095 |29 3368/2 |S.K.SAHOO |C. 5 099 07-05 e
022
30)
WP (C) - COURT wriT | (5
47668/ 08.07.20 Order Dtd. at
13886/ |G. ROUT C. NO. BRANC
2022 |22 2022-07-28 No-
2022 25 H-8
29)
47669/ |08.07.20 BLAPL- BINDU COURT | der Dtd. (se
2022 po 3751/2 |SAGAR C. NO. 9 2022-07-06 at
021 SWATN OLD No-




m | )
TRPCRL COURT CRMIN |(Se
34 (47670/ |08.07.20 |- SANJEEV | No. 3 [order Dtd. AL at
4 2022 |22 98/202 |[UDGATA : . 2022-07-06 MISC- |[No-
OLD
1 2 16)
__' ABLAPL (se
34 47671/ 108.07.20 |- SANGRAMJI c ESURg Order Dtd. at
5 2022 22 6085/2 |T PANDA R e 2022-07-06 No-
022 16)
T ABLAPL (Se
34 47672/ 108.07.20 |- BALARAM c EgURg Order Dtd. at
6 (2022 22 6090/2 |STNGH " lomn 2022-07-06 No-
022 16)
- TRP (C) (se
34 47673/ |08.07.20 |- LOKANATH | ESURT Order Dtd. at
7 12022 |22 151/20 |SAHOO : o 2022-07-07 No-
22 16)
[ TRP (C) (Se
34 47674/ 08.07.20 |- BISWAJIT | [-O9FT lorder pr. at
8 2022 22 235/20 |PARIDA ’ ’ 2022-07-06 No-
11
22 16)
__' TRP (C) (se
34 47675/ |08.07.20 |- LAXMIDHAR | ESURT Order Dtd. at
9 [2022 |22 238/20 |SAHOO : o 2022-07-07 No-
22 16)
N BLAPL- COURT (se
3547676/ (08.07.20 ;- " GANESH . . Order Dtd. at
0 |2022 |22 SAHOO : : 2022-07-07 No-
022 11
16)
__' ABLAPL (se
3547677/ 108.07.20 |- z’izz]ig . ;gURg Order Dtd. at
1 2022 |22 6150/2 o7 = loin 2022-07-06 No-
022 16)
- ARLAPL (se
3547678/ (08.07.20 |- géﬁﬁﬁL . ;gURT Order Dtd. at
2 12022 |22 3727/2 : : 2020-07-07 No-
050 SATAPATHY 25 o)
__' ABLAPL (se
3547679/ (08.07.20 |- M. R. . ESURg Order Dtd. at
3 2022 22 3809/2 |SAHOO o 2022-07-06 No-
022 16)
- ARLAPL (se
35 47680/ |08.07.20 |- K. N. - ESURg Order Dtd. at
4 2022 |22 5549/2 |SAHOO R 2022-07-06 No-
022 16)
__— ABLAPL (se
35147681/ 108.07.20 |- DEEPAK c ESURg Order Dtd. at
5 2022 22 6205/2 [KUMAR DAS |~"~" | 2022-07-06 No-
022 16)
3547682/ [08.07.20 |ABLAPL |NTRMAL . COURT |Order Dtd. (se
6 (2022 22 - KUMAR ‘¥ INo. 9 [2022-07-06 at




6121/2 |SATAPATHY OLD No-
022 16)
ABLAPL (Se
35147683/ 108.07.20 |- NIRANJAN c.0 ;gURg Order Dtd. at
7 |2022 |22 6208/2 |SAHOO O Sop  [2022-07-06 No-
022 16)
ABLAPL (Se
35 47684/ (08.07.20 |- o oas c o ESURg Order Dtd. at
8 2022 |22 6120/2 °° O 00n 7 |2022-07-06 No-
022 16)
ABLAPL (Se
35 47685/ |08.07.20 |- ﬁéﬁgi - EgURg Order Dtd. at
9 |2022 |22 6112/2 |02 O 1805 7 [2022-07-06 No-
022 16)
ABLAPL (Se
36 47686/ (08.07.20 |- iiﬁgi o ESURg Order Dtd. at
0 2022 |22 6114/2 S0 A O [R0: 7 12022-07-06 No-
022 16)
ABLAPL (Se
36 47687/ |08.07.20 |- ;iﬁXED - ESURg Order Dtd. at
1 2022 |22 6253/2 | % O 1805 7 2022-07-06 No-
022 16)
ABLAPL (Se
36 47688/ (08.07.20 |- JAYADEBA |, ESURg Order Dtd. at
2 12022 22 5977/2 |BEHERA U OL]'D 2022-07-06 No-
022 16)
ABLAPL (Se
36 47689/ 108.07.20 |- A. B. o ;gURg Order Dtd. at
3 2022 22 6611/2 MALLICK O 27 12022-07-06 No-
022 16)
ABLAPL (Se
36 47690/ |08.07.20 |- gg;?iD -6 EgURg Order Dtd. at
a |2022 |22 6376/2 |0 O Son  [2022-07-05 No-
022 16)
CRLMC— CRIMI (Se
36147691/ 108.07.20 1234/2 ARTATRANA c.0 COURT |Order Dtd. NAL at
5 2022 22 NAYAK O+ No. 1 12022-07-06 MISC- |No-
022
3 14)
CRLMC- CRIMI (Se
3647692/ (08.07.20 127" |ARTATRANA |, | |COURT |Order Dtd. NAL  |at
6 2022 |22 NAYAK O INo. 1 12022-07-06 MISC- |No-
022
3 14)
ABLAPL (Se
36 47693/ (08.07.20 |- ;ﬁiiiH GENE Order Dtd. at
7 |2022 |22 3727/2 [p o [RAL 2022-03-07 No-
020 14)
BLAPL- COURT (Se
36147694/ (08.07.20 DVOLT wTRaNgaN | o[-0 Order Dtd. at
8 |2022 |22 SAHOO (0. N0 022-07-05 No-
021 17
14)
136 [47695/ [08.07.20 [cRLMC- [A. K. (C.0. [COURT |order Dtd. [(Se




12022

22 1524/2 |MOHANTY NO. 1 |2022-07-07 at
022 No-
14)
CRMIN (Se
47696/ 108.07.20 g?gl\go P. K. c COURT |Order Dtd. AL at
2022 22 BEHERA O INo. 1 12022-07-06 MISC- |No-
22
2 17)
CRIMI (Se
47697/ (08.07.20 i?g%go s. K. - ESURT Order Dtd. NAL  |at
2022 |22 LENKA : © 12022-07-06 MISC- |No-
22 23
3 3)
CRMIN (Se
47698/ 108.07.20 (;SI;D//I;O M/S.AJAYA c ESURT Order Dtd. AL at
2022 122 KU. ROUT |°° © 12022-07-06 MISC- |No-
22 11
2 17)
. CRIMI |(Se
47699/ 108.07.20 1321/2 NIRANJAN c COURT |Order Dtd. NAL at
2022 |22 SAHOO O INo. 1 12022-07-06 MISC- |No-
022
1 7)
CRIMI (Se
47700/ [08.07.20 gg?%go . = oas lo ESURT Order Dtd. NAL  |at
2022 122 - R : © 12022-06-30 MISC- |No-
22 23
3 1)
CRIMI |(se
47701/ [08.07.20 ESZ%SO . R, Dpas | ESURT Order Dtd. NAL  |at
2022 |22 - R : © 12022-06-30 MISC- |No-
22 23
3 1)
ABLAPL (Se
47702/ [08.07.20 |- D. K. . ;gURg Order Dtd. at
2022 122 6634/2 |SAHU O 127 12022-07-06 No-
022 1)
ABLAPL (Se
47703/ (08.07.20 |- Eé&?ﬁR . EgURT Order Dtd. at
2022 |22 1596/2 | "1 O 19 |2022-07-07 No-
021 a)
ABLAPL (Se
47704/ [08.07.20 |- & % oas lo ;gURT Order Dtd. at
2022 122 4596/2 B+ K- 00 10 2022-07-07 No-
021 1)
ABLAPL (Se
47705/ [08.07.20 |- ;ﬁﬂiéB - COURT |Order Dtd. at
2022 |22 4700/2 [ o NO. 1 |2022-07-07 No-
021 1)
ABLAPL (Se
47706/ 108.07.20 |- NIRANJAN C COURT |Order Dtd. at
2022 |22 4741/2 |SAHOO O No. 1 12022-07-07 No-
021 1)
ABLAPL (Se
47707/ (08.07.20 |- s. K. - ;gURT Order Dtd. at
2022 |22 4751/2 MOHAPATRA |° © 12022-07-07 No-
021 7 a)




ABLAPL (Se
47708/ [08.07.20 |- M.N.MOHAN | EgURT Order Dtd. at
2022 |22 4770/2 |TY 00 00 2022-07-07 No-
021 1)
ABLAPL (Se
47709/ 108.07.20 |- B. R. c ESURT Order Dtd. at
2022 22 4798/2 MOHANTY : © 12022-07-07 No-
11
021 1)
WP (C) - COURT (Se
47710/ 108.07.20 99932 SURYAKANT c NO Order Dtd. at
2022 |22 A JENA : © 12022-04-20 No-
022 22
4)
ABLAPL (Se
47711/ (08.07.20 |- B. R. . ESURT Order Dtd. at
2022 122 4908/2 MOHANTY : © 12022-07-07 No-
24
021 1)
ABLAPL CRMIN (Se
47712/ (08.07.20 |- A. K. . ESURT Order Dtd. AL at
2022 |22 4913/2 |BUDHIA 0 00 |2022-07-07 MISC- |No-
021 2 16)
ABLAPL (Se
47713/ [08.07.20 |- ﬁgiYUTANA . ESURT Order Dtd. at
2022 122 4955/2 : © 12022-07-07 No-
021 PATTANAIK 17 16)
ABLAPL (Se
47714/ (08.07.20 |- s.s. . EgURT Order Dtd. at
2022 |22 4956/2 |[BISWAL 00 10 2022-07-07 No-
021 16)
ABLAPL (Se
47715/ 108.07.20 |- NIRANJAN c COURT |Order Dtd. at
2022 |22 5211/2 |[ROUT O INo. 1 [2022-07-07 No-
021 16)
ABLAPL (Se
47716/ (08.07.20 |- NIRANJAN |, COURT |Order Dtd. at
2022 122 5212/2 [ROUT O INo. 1 12022-07-07 No-
021 16)
ABLAPL (Se
47717/ (08.07.20 |- BALARAM | COURT |Order Dtd. at
2022 |22 5219/2 |SINGH O INo. 1 [2022-07-07 No-
021 16)
ABLAPL (Se
47718/ (08.07.20 |- ﬁéiHABANA - COURT |Order Dtd. at
2022 |22 5220/2 |00 o O INo. 1 12022-07-07 No-
021 16)
ABLAPL (Se
47719/ 108.07.20 |- ;85&‘21‘ c COURT |Order Dtd. at
2022 |22 1983/2 | 20R% O INo. 1 [2022-07-07 No-
021 16)
47720/ |08.07.20 "BLAPL COURT |5 der Dtd. (se
Sl e - K. SAHOO [c.0. No.  [Z28SF DEO- at
4964/2 25 No-




[ 021 16)
[ ABLAPL (Se
39 47721/ 08.07.20 |- GEETANJAL |, ESURg Order Dtd. at
5 2022 22 4691/2 |T MAJHT " lomn 2022-07-07 No-
021 16)
__' ABLAPL (se
39147722/ 108.07.20 |- BALARAM c.o ESURg Order Dtd. at
6 (2022 |22 4680/2 |SINGH R e 2022-07-07 No-
021 16)
[ ABLAPL (Se
39 47723/ 108.07.20 |- A. K. - ESURT Order Dtd. at
7 |2022 |22 4660/2 |MOHANTY by 2022-07-07 No-
021 16)
[ ABLAPL (se
39 47724/ 108.07.20 |- J. R. c.0 ESURT Order Dtd. at
8 (2022 22 4647/2 [NAYAK s 2022-07-07 No-
021 16)
R ABLAPL (se
39 47725/ (08.07.20 |- BALARAM |,  |COURT |Order Dtd. at
9 [2022 |22 4557/2 |SINGH Y+ lNo. 1 [2022-07-07 No-
021 16)
[ ABLAPL (se
40 147726/ |08.07.20 |- BALARAM c.0 COURT |Order Dtd. at
0 [2022 |22 4556/2 |SINGH 2+ INo. 1 |2022-07-07 No-
021 16)
N RFA- | PRADIPTA COURT FIRST |(°€
40 (47727/ |08.07.20 Order Dtd. at
= boss s 126/20 |[KUMAR c.o0. NO. 095 07-09 APPEA |2°
04 MOHANTY 25 L 0
__' TRP (C) (se
40 47728/ 108.07.20 |- B. o ;gURT Order Dtd. at
2 12022 |22 239/20 [MOHAPATRA |~"°° : 2022-07-07 No-
22
20 1)
N CONTC- COURT (se
40 [47729/ 108.07.20 |30 | L pav .o, no Order Dtd. at
3 2022 22 - B e : 2022-07-07 No-
022 22
1)
N WP (C) - COURT (se
40 (47730/ |08.07.20 6828 /2 DIBYARANJ c.0. |lvo Order Dtd. at
4 2022 |22 AN BEHERA |~ °° : 2022-07-07 No-
022 24
1)
- B (se
40 47731/ |08.07.20 ?gégé/ P. K. - o ESURT Order Dtd. at
5 2022 22 MOHANTY e : 2022-07-07 No-
2022 22 b
N WP (C) - [KRUSHNA COURT (Se
40 47732/ 108.07.20 Order Dtd. at
6 12022 po 15748/ |CHANDRA |C.O. [NO. 2022-07-07 No-
2022  |RATH 22 1?
40 47733/ [08.07.20[wp(C)- [P k GENE et oinder (se
7 |2022 |22 23512/ |MISHRA RAL ] at




T 2020 No-
1)
__' CRLREV (Se
40 47734/ 108.07.20 |- B. K. . EgURg Order Dtd. at
8 [2022 |22 281/20 RATH : : 2022-07-07 No-
OLD
22 1)
N WP (C) - COURT wriT | ‘5©
40 |47735/ (08.07.20 15366/ S. c NO Order Dtd. BRANC at
9 |2022 |22 MOHARANA |~ ° : 2022-07-07 No-
2022 22 H-3
33)
N WP (C) - COURT (se
41 |47736/ 108.07.20 15340/ S. K. c NO Order Dtd. at
0 [2022 |22 MOHANTY : : 2022-07-07 No-
2022 22
33)
N WP (C) - COURT (se
41 147737/ 108.07.20 15232/ BHARAT c NO Order Dtd. at
1 2022 |22 BEHERA : : 2022-07-07 No-
2022 22
33)
N WP (C) - COURT (se
4147738/ (08.07.20 ], BHARAT . o Order Dtd. at
2 2022 |22 BEHERA : : 2022-07-07 No-
2022 22
33)
__' B (Se
41 47739/ |08.07.20 ?Eégi/ s. K. . ESURg Order Dtd. at
3 2022 |22 SAHOO : . 2022-07-04 No-
2022 OLD
33)
N WP (C) - COURT (se
4147740/ [08.07.20 |/, 5" BHARAT . o Order Dtd. at
4 |2022 |22 BEHERA : : 2022-07-07 No-
022 22
33)
N WP (C) - COURT wriT | (5
41 147741/ (08.07.20| ¢ 0 |J.K.MISHR | o Order Dtd. arane 3t
5 2022 |22 soan B2 s 2022-07-07 g¢  |No-
16)
T B (Se
41 47742/ 108.07.20 ?Eégg/ S. c ESURT Order Dtd. at
6 |2022 |22 MOHARANA |~ ° : 2022-07-07 No-
2022 22
16)
N BLAPI— (Se
41 147743/ 108.07.20 5800/2 SANJEEV c COURT |Order Dtd. at
7 |2022 |22 UDGAT ‘2 INo. 1 [2022-07-07 No-
019
16)
N WP (C) - |SAROJ COURT (Se
41 |47744/ 108.07.20 Order Dtd. at
8 2022 |22 16025/ [KUMAR €.0. MO 15022-07-07 No-
2022  |DASH 22
16)
- WPC (OA (se
41 47745/ |08.07.20|) - TAPAN - ;gURT Order Dtd. gianc at
9 |2022 |22 2620/2 |SWAIN : : 2022-07-05 No-
22 h
016 1)
142 [47746/ [08.07.20 [WPC (TA |[UMAKANTA [C.O. |[COURT [order Dtd. [(Se




12022

22 c)- CHHOTRAY NO. 2022-07-05 at
35/201 11 No-
4 1)
CRIMI |(Se
47747/ 108.07.20 ?5?5;0 G. C. c.0 ;gURT Order Dtd. NAL at
2022 22 BARIK U : 2022-07-04 MISC- |No-
22 11
1 2)
CRLREV (Se
47748/ 108.07.20 |- M. R. c o, |COURT |Order Dtd. at
2022 22 247/20 |SAHOO 77 INO. 1 |2022-07-05 No-
07 2)
WP (C) - (Se
47749/ 108.07.20 10914/ M.N.MOHAN c.0 COURT |Order Dtd. at
2022 22 TY Y INO. 1 12022-07-06 No-
2011
2)
WP (C) - (Se
47750/ |08.07.20 10915/ M.N.MOHAN |, |COURT |Order Dtd. at
2022 |22 TY "Ur NO. 1 |2022-07-06 No-
2011
2)
WP (C) - (Se
47751/ |08.07.20 10019, M:N.MOHAN |, |COURT Order Dtd. at
2022 22 TY Y INO. 1 12022-07-06 No-
2011
2)
WP (C) - (Se
47752/ 108.07.20 10917/ M.N.MOHAN |, , |COURT |Order Dtd. at
2022 |22 TY "Ur NO. 1 |2022-07-06 No-
2011
2)
(Se
47753/ (08.07.20 §Z§§¥9 P CH GENE Order Dtd. at
2022 22 e PARIJA RAL 1948-10-29 No-
2)
(Se
47754/ 108.07.20 21\94];/20 S GENE Annexure gi‘igc at
2022 22 PATTANAIK [RAL No-
20 H-2
7)
(Se
RPFAM-
47755/ 108.07.20 GENE Order Dtd. at
2022 22 103/20 M BISWAL |.., 2022-05-10 No-
21
7)
WP (C) - L (Se
47756/ 108.07.20 47872 R K GENE PetitionAnn at
2022 22 MAHABHOI |RAL exure, No-
022
7)
SECON | (Se
SA- DISSMI
47757/ 108.07.20 GENE , D at
2022 09 354/19 K RASID RAL Plaint SSED AppEA |INo-
96 COPY
L 2)
WP (C) - wriT | ‘S€
47758/ 108.07.20 15160/ B CH GENE Order Dtd. BRANC at
2022 22 5018 PANDA RAL 2019-02-28 Ho7 No-

18)




WRIT

BRANC |(Se
47759/ |08.07.20 ["E {9~ . p. COURT |order Dtd. i at
2022 |22 15613/ |5 swaL NO. 3 15022-07-07 (DIVI No-
2022 OLD SION |116
BENCH |)
-2)
(Se
47760/ |08.07.20 PLAPL> |SIBA COURT |order Dtd. at
5022 ho 6046/2 |PRASAD NO. 5022-07-07 No-
020  |SAHOO 25 116
)
(Se
ABLAPL
47761/ 08.07.20 |- e TR Jorder pta. 2
2022 |22 1681/2 |2 o: 2 12022-07-07 e
021
)
(Se
47762/ |08.07.20 ?iéﬁg; S. K. EgURT Order Dtd. ;z_
2022 |22 2oor ) [BEHERA e 2022-07-07 e
)
(Se
47763/ [08.07.20 g " INTRANIAN FOURT Jorder pta. o
2022 |22 o1 % [rout 0 2022-07-07 e
)
(Se
ABLAPL
47764/ 108.07.20 |- 5. K. FOURT Jorder prta. o
2022 |22 4645/2 |SINGH © |2022-07-07
23 116
021
)
ABLAPL ;ie
47765/ 108.07.20 |- BALARAM COURT |Order Dtd. e
2022 |22 3421/2 |SINGH NO. 1 |2022-07-07
116
021
)
(Se
47766/ |08.07.20 35777 IpTILIR ro ' Jorder Dtd. o
2022 |22 o001/ 2 Isamar, e 2022-07-07 e
)
(Se
47767/ (08.07.20 (70 . k. ST lorder pa. o
2022 |22 o MOHANTY 09 2022-07-05 e
)
(Se
47768/ [08.07.20 5077 R, K. FOURY Jorder pta. o
2022 |22 o BARIK oo 7 |2021-07-05 o




47769/ [08.07.20 ;8" AL K. FoORT Jorder ptd. o
2022 22 o DASH . 2022-07-05 e
)
CRLA CRIMI |(se
47770/ [08.07.20 0" [H. K. COURT |Order Dtd. NAL  at
2022 22 ) PATRA NO. 6 12022-07-05 APPEA |No-
L 3)
BLAPL- COURT (se
47771/ 108.07.20 10368/ ABINASH NO Order Dtd. at
2022 22 SUNDARAY : 2022-07-06 No-
2021 25
3)
CRLA- |PARTHA COURT (Se
47772/ 108.07.20 510/20 |SARATHT NO Order Dtd. at
2022 |22 >0 s 03 2022-07-05 No-
3)
CRLA- COURT (se
47773/ 08.07.20 ;5" " [HARIHAR N, 5 |order Dtd. at
2022 22 SUNDARA . 2022-07-05 No-
22 OLD
3)
WP (C) - COURT (se
47774/ 108.07.20 9994 /2 TAPAN NO. 2 Order Dtd. at
2022 |22 025 SWAIN oLp  [2022-05-09 No-
3)
CRLA- COURT (se
47775/ [08.07.20 70" MAHESWAR vo. 5 [order Dtd. at
2022 |22 JATT . 2022-04-07 No-
21 OLD
3)
_ (Se
47776/ (08.07.20 ?Eégi/ MANAS ;gURg Order Dtd. at
2022 |22 2025 | |PATI orp  [2022-06-27 2?—
WPC (OA (Se
47777/ 108.07.20C) - M N ;gURT Order Dtd. at
2022 22 1215/2 |MOHANTY : 2022-07-07 No-
22
014 3)
WP (C) - COURT (se
47778/ 108.07.20 14900/ MANAS NG Order Dtd. at
2022 22 PATT : 2022-06-27 No-
2022 22
3)
BLAPL- COURT (Se
47779/ 108.07.20 10628/ A. K. NO. 2 Order Dtd. at
2022 22 0oy | [MOHANTY oLp  [2022-07-06 gi—
WPC (OA (Se
47780/ |08.07.20C) - - ;gURT Order Dtd. at
2022 22 1362/2 0 2022-07-07 No-
014 3)
47781/ |08.07.20 |BLAPL- M. K. COURT |Order Dtd. (Se
2022 |22 11124/ |SWAIN NO. 2022-07-06 at




2021 25 No-
3)
__” (Se
WP (C) - COURT
45 147782/ 108.07.20 Order Dtd. at
31533/ [U ¢ JENA [C.O0. NO. 3
6 (2022 22 5090 onm 2022-07-07 No
3)
- BLAPL- BINDU COURT (se
45 147783/ 08.07.20 Order Dtd. at
7 2022 |22 11134/ |SAGAR C.0. INO. 2022-07-06 No-
2021  |SWAIN 25 5
__m CRLREV | (oo CRIMI |(Se
45 147784/ 108.07.20 |- RANAIN GENE Order Dtd. NAL at
8 [2022 |22 112/20 |0 RAT 2022-07-07 REVIS |No-
22 TON 1)
__' B (Se
45 47785/ |08.07.20 Y’fgégé/ I ESURT Order Dtd. at
9 |2022 22 e . 2022-07-07 No-
2022 24
1)
- ABLAPL COURT CRIMI |(Se
46 47786/ |08.07.20 |- SUBRATA |, |°°" g |order Dtd. NAL at
0 [2022 |22 6556/2 |PANDA " lons 2022-07-13 MISC- |[No-
022 3 14)
__m ABLAPL COURT CRIMI |(Se
46 147787/ (08.07.20 |- SUBRATA |, _ |-* , lorder Dtd. NAL at
1 2022 |22 6557/2 |PANDA o 2022-07-06 MISC- |No-
022 3 14)
N WP (C) - COURT wrrT | ‘S€
4647788/ (08.07.20 |7 00" P L co. o Order Dtd. reac At
2 12022 |22 MISHRA e : 2022-07-26 No-
2022 24 H-1
30)
N WP (C) - COURT wriT | (5
46 47789/ (08.07.20 15170/ P L c.o. ko Order Dtd. BRANC at
3 2022 |22 MISHRA o : 2022-07-07 No-
2022 24 H-1
30)
ABLAPL COURT CRIMI |(Se
46 147790/ (08.07.20 |- M. N. co. lo. g [order Drd. NAL at
4 2022 22 6552/2 |MOHANTY = lons 2022-07-06 MISC- |[No-
022 3 14)
__' ~ (se
46 147791/ |08.07.20 "fgégi/ P K - ;gURT Order Dtd. at
5 2022 22 MISHRA o : 2022-07-07 No-
2022 22
14)
__— ABLAPL CRIMI |(Se
4647792/ |08.07.20 |- sl o [SUKS Jorder pta. NAL  at
6 (2022 22 6554/2 e . 2022-07-06 MISC- |[No-
0 BHANJADEO OLD 3 1)
N BLAPL- COURT (Se
46 47793/ (08.07.20 4175/2 P K c.o. Ino. 2 Order Dtd. at
7 2022 |22 BEHERA e : 2022-07-07 No-
022 OLD
14)
146 [47794/ [08.07.20 [BLAPL- [P K (C.0. [COURT |order Dtd. [(Se




8 [2022

22 3506/2 |MOHANTY NO. 2022-07-07 at
022 11 No-
14)
__' ABLAPL (se
46 47795/ |08.07.20 |- SARAT . EgURg Order Dtd. at
9 |2022 |22 6551/2 |DASH U oLn | |2022-07-06 No-
022 14)
ABLAPL |PRANAYANE COURT (Se
47 147796/ |08.07.20 |- E c NO. 9 Order Dtd. at
0 [2022 |22 6555/2 |DASMOHAPA |~"~" | = 7 12022-07-06 No-
022 TRA 14)
__' CRLREV CRIMI |(Se
47 47797/ 108.07.20 |- G. . ;gURg Order Dtd. NAL  |at
1 2022 |22 127/20 |JAYASINGH |~"°° |70 % 2022-07-07 REVIS [No-
22 TON 1)
__m CRLREV COURT CRIMI |(Se
47 47798/ (08.07.20 |- SUBAS . o, o |order ptd. NAL  |at
2 2022 |22 127/20 |SAMAL U oLn  [2022-07-07 REVIS |No-
22 TON 1)
N BLAPL- COURT (e
4747799/ 108.07.20 ||| 5c , [SUBAS . o Order Dtd. at
3 |2022 |22 SAMAL : . 2022-07-06 No-
2021 23 b
n BLAPL- COURT (se
4747800/ [08.07.20 1} [PRADEER | o Order Dtd. at
4 |2022 |22 KUMAR DAS |~ : 2022-07-06 No-
2021 25 b
N BLAPL- COURT (Se
47 147801/ (08.07.20 11218/ P. R. c NO Order Dtd. at
5 |2022 |22 PARIDA : : 2022-07-06 No-
2021 23
1)
N BLAPL- COURT (se
4747802/ |08.07.20 |75 " [GANESH . o Order Dtd. at
6 [2022 |22 SAHOO : : 2022-07-06 No-
2021 23 b
n CRLMP- COURT (se
47 147803/ (08.07.20 55,201 |6 K DASH |C NO Order Dtd. at
7 |2022 |22 : : 2022-07-05 No-
7 17
1)
- BLAPL- COURT (se
4747804/ (08.07.20 |15~ |JAGANNATH | No. 5 |order Dtd. at
8 [2022 |22 Sopy | [KAMIIA oLp | [2022-07-06 TS_
__' WRIT
BRANC | (Se
47 47805/ |08.07.20 gﬁég}; P K . COURT |Order Dtd. ?DIVI ;z_
9 [2022 |22 025 MTSHRA NO. 3 [2022-07-27 sion oz
BENCH |)
)
148 [47806/ [08.07.20 [BLAPL- |[SOMANATH [C.O. |[COURT |order Dtd. [(se




°

12022

22 11136/ |PRADHAN NO.  |2022-07-06 at
2021 25 No-
102
)
(Se
47807/ (08.07.20 FRAPLT COURT |5 der Dtd. at
052 " |oo 3812/2 |J BEHERA NO.  |S0o5e07-09 No-
022 11 102
)
(Se
47808/ [08.07.20 fi?g?; DILLIP ESURT Order Dtd. ;z_
2022 |22 Sosa | |SAMAL = 2022-07-06 e
)
(Se
47809/ |08.07.20 PLAPL” COURT |5 rder Dtd. at
002 " |oo 4026/2 |S BARIK NO. [ oni07o00 No-
022 11 102
)
CRLREV CRIMI (Se
47810/ [08.07.20 |- A. K. ESURg Order Dtd. NAL  |at
2022 122 197/20 |BEHERA oo 7 2022-07-07 REVIS |No-
21 ON  |4)
(Se
47811/ 08.07.20 223?32 ik paTRA ESURT Order Dtd. at
2022 122 © |2022-07-06 No-
022 11
4)
BLAPL- |[PABITRA COURT (Se
47812/ 108.07.20 Order Dtd. at
2022 |22 11152/ |KUMAR NO- 15022-07-06 No-
2021 MOHANTY 23 1)
BLAPL- COURT (Se
47813/ [08.07.20 702207 b K T R Jorder ptd. at
2022 122 o MALLIK oo 2 |2022-07-06 ﬁs—
BLAPL- COURT (Se
47814/ 108.07.20 84/202 P K NO Order Dtd. at
2022 |22 MOHANTY © |2022-07-06 No-
2 11
4)
CRMIN (Se
47815/ (08.07.20 53?532 N ESURT Order Dtd. AL at
2022 |22 © 12022-07-06 MISC- |No-
2 11
2 17)
CRMIN (Se
47816/ (08.07.20 giéggz N ;gURT Order Dtd. AL at
2022 |22 © |2022-07-06 MISC- |No-
2 11
2 17)
BLAPL- COURT (Se
47817/ 108.07.20 3131/2 OM KAR NO Order Dtd. at
2022 |22 o DEVDAS 190 |2022-07-06 No-

17)




WRIT

BRANC (Se
WP (C) - H at
21(7)28/ 25‘07‘20 16509/ |R K SAHU [C. ;gURg ggggfogfg% (DIVI |No-
2022 : STON 101
BENCH |)
-1)
(Se
47819/ [08.07.20 gfég}; P K - COURT |Order Dtd. ;z_
2022 22 01 BEHERA NO. 9 |2022-07-07 e
)
A CHIEF (e
47820/ (08.07.20 JUSTI |Order Dtd. M.J.C lat
2022 |22 224/20 S DASH — 1C.0- lopig 12022-07-07 No-
COURT 1)
TRP (C) (Se
47821/ (08.07.20 |- BALARAM | ESURT Order Dtd. at
2022 122 178/20 |SINGH : © 12022-07-07 No-
11
22 1)
CHIEF (se
47822/ 108.07.20 ¥§é§}2 Eé;iéP - JUSTI |Order Dtd. at
2022 |22 oo i O+ lcE's  |2022-07-06 No-
COURT 1)
CRLREV (Se
47823/ 108.07.20 |- M SAHOO c ESURE Order Dtd. at
2022 122 159/20 : © 2 12022-07-07 No-
OLD
22 1)
CRLREV (Se
COURT
47824/ (08.07.20 |- Order Dtd. at
2022 |22 28920 |* MOHANTY |C.0. INO. 2 |))o 57_07 No-
OLD
22 1)
(Se
47825/ (08.07.20 ?gg?gz - MoHANTY |o ;gURT Order Dtd. at
2022 122 : © 12022-06-30 No-
2 17
1)
CONTC- COURT (se
47826/ |08.07.20 |- 007 Is. K. . e Order Dtd. at
2022 |22 SINGH : © 12022-07-07 No-
021 24
1)
ABLAPL (Se
47827/ 108.07.20 |- JAGANNATH c ESURg Order Dtd. at
2022 |22 3323/2 |KAMILA : -2 12022-07-06 No-
OLD
022 1)
ABLAPL (Se
47828/ (08.07.20 |- ﬁéﬂgg - ;gURg Order Dtd. at
2022 |22 6254/2 18 O o [2022-07-06 No-
022 1)
ABLAPL (Se
47829/ (08.07.20 |- ;éﬁigRA . ;gURg Order Dtd. at
2022 |22 3254/2 oAy oo |2022-07-06 Ti—




ABLAPL (Se
47830/ [08.07.20 |- PITAMBAR |, ;gURg Order Dtd. at
2022 |22 6102/2 |PANDA 0. NO- 3 15020-07-06 No-
OLD
022 1)
WEC (OA (Se
47831/ (08.07.20C)- M. N. - ;gURT Order Dtd. at
2022 22 1213/2 |MOHANTY -0 NO- 15 020-07-07 No-
22
014 1)
CRMIN (Se
47832/ 08.07.20 PLAPDT INIRMAL COURT |5 der Dtd. AL at
2022 |22 109572 [KUMAR €.0- MO 15022-07-08 MISC- |No-
022 SATAPATHY 11
2 16)
CRIMI (Se
47833/ (08.07.20 Sgﬁigo N. K. o ESURT Order Dtd. NAL  |at
2022 122 satapaTay |©°9° N9 |2022-07-08 MISC- |No-
22 11
3 1)
BLAPL- COURT (Se
47834/ 08.07.20 720007 |7, D. co. e Order Dtd. at
2022 |22 MUDULT -0 NO- 15022-07-08 No-
022 11
4)
BLAPL- COURT (Se
47835/ 108.07.20 3183/2 A. K. c.0. Ino Order Dtd. at
2022 122 NAYAK -0 NO- 15 020-07-06 No-
022 11
4)
CRIMI (Se
47836/ (08.07.20 §§§§32 R. K. - ESURT Order Dtd. NAL  |at
2022 |22 BARTK -0 NO- 15020-07-07 MISC- |No-
022 25
1 5)
ABLAPL (Se
47837/ [08.07.20 |- BISWAJIT |, ;gURT Order Dtd. at
2022 |22 11794/ |DAS 00 0 |2022-07-04 No-
2019 5)
ABLAPL (Se
47838/ (08.07.20 |- A. -6 ESURT Order Dtd. at
2022 122 5034/2 |MOHANTY (0. NO- 15 020-07-06 No-
11
022 5)
WP (C) - Order Dtd (se
47839/ 108.07.20 11624/ ABINASH GENE 2022-07- . at
2022 22 2012 SUNDARAY RAL 06Counter, 1;;)—

NIC




